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Lumumba, and the deteriorating situa-
tion there? ' May 1 know whkt will 
be our policy, and whether we are 
calling ol,1r non-comatanL force~ froIr. 
there Or not? 

The Prime MlnJster and Minister 
,of External Affairs (Shrl lawaharlal 
Nehra): Sir. this question and it~  

amWl'r arl' obviously out of datt', 
Mueh has happened since this answt·/, 
was drafted to this question. I do not 
know if you would like me to sa,v 
something about the present si·ualior; 
in the Congo at this stage in unSWt'/' 
to a supplt~ ('nlary or at II som(,Whal 
later stage. 

Mr, Speaker: Hf' may make a fll1l 
statenll'nl at a lall'r stage'. 

Shri Jawaharla1 Nehru: 1 am pn'-
pared to makl' the statement h',!e and 
now or at the end of thf' Ql'l'stiOIl 
Hour. whf'n you choos('. 

Mr. Speaker: I have received noCc., 
of a motion where Shri an ~. Shl'! 
,Gopalan and others have sa'd thnt 
they want to raise this matter abOll1 
thl' death of Mr. Lumumba. I 11m 
son'y I havt· got the contagion from 
Shri Tantia. If the hon, Prime "Hni,-
ter i~ indinl'd, hI' may makt, a ~tat('

ment. 

Shri D. C, Sharma: Sir, haw 
tablt"d a Short Noticl' Question on thi~ 
subject, 

ShrJ JawaharlaI Nebru: I would 
mention, if J may, that my stslement 
is likely to bt> a brief one then or 
now. because thl' matter £'vt"n lit th,' 
present moment is under di~( .lSlior 
between countries and in the SI"'rurit)' 
COWlcil, and it is rather difficult to 
say what the result of thOSe Jilcus-
sions may be. It may be that i:1 t ... ·c, 
days or three days somdhing may 
('mer,t'. So oDe has to be a little 
vague. But broadly pea . ~. 1.~ ca Ee 

our attitude i~ known-the horl'.r on 
this murder of Mr. Lumuraba, ' . , .. 

Mr, Speaker: Whatever stoltt''1lf'nt 
he wanls to malt£' he may make Fl· 

the end of the Question Hour 

Sbri KhadUkar: Sir, as in t 1e case 
of South Africa, where this House 
formally l,xpressed its sense (li grief 
and horror at the atrocities eommit-
kd, would this ous(~ get an OPllOr-
tUllity to cxpn S5 its sens~ of horror 
in a formal way regarding the rn"rdu 
of Mr, Lumumbu'! 

~lr. Speaker: L(·t Us wait and hear 
thl' hon, Primt' Minister, 

Shri Tya,i: Let us not depart from 
thc old conventiom 01' the, House. 
Then' may hrr reasons whkh justify 
it. Every onto is sorry for it. But 
shall we ('xpn,ss it in ihl' Houst· like 
this'! 

Mr, Speaker: Next qUl'stion. 
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I shall r~ad it in En,lish also 

Prcliminan- steps to obtain the 
equipment and to initiate art1lDle-
ments for the tralnln, of teachers 
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have been taken so that the regular 
T.V. sel"\"ice for Delhi schools might 
laqin in July 1961. 
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Sbri D. C. Sharma: May I kno. 
whether these television broadcuta 
will be in addition to the Ichool 
broadcasts or they will replace t •• 
school broadcasts? 

Dr. Keakar: These have nothin, to 
do with broadcasts. This televilion 
service' is entirely a separate thin,. 

Mr. Speaker: Next quelllion-
Shrimati IIn Palchoudhuri. 

Shrl Ra,hunath Sla&'b: Sir, I ,ave 
you notice' lIOml' five minutes before 
that QUestion No. 23 ~Iatln  to China-
Bhutan border dispu1t· lIhould be taken 
up today. 

Mr. Speaker: But I am nof bol8'\d 
to tllke' it up. 

Shrf Ralbunath 81",,: hi~ WI • 
request. 

Mr. Speaker: Very well. Que.t1on 
No. 23 may be answt'nod. 

Sltrt A. M. Tart .. : Sir, J had made 
a request that QUl'lllion No. 12 may 
be taken up. 

III'. Speaker: I ban called QUaI-
tion No. 21 now. 




